FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
APODIS HOTELS & RESORTS LIMITED

OPERATING IN HOTEL INDUSTRY AT AHMEDABAD

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of Indla (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1.IName of the corporale debtor along | Apodis Hotels & Resorts Limited
with PAN & CIN/ LLP No. CIN: U55101MH2008PLC200363
Office no. 408, 41 Floar, Metro Avenuepereira Hil

2.|Address of the registered office .
\Road. Andheri Kurla Road, Andheri East, Airport
(Mumbai), Mumbai, Maharashtra, India, 400099

3.|URL of website NA

4.| Details of place where majority of fixed  |Motera, Ahmedabad
assets are located
5. |Installed capacity of main producls/ The hotel has 100 room capacity along with
services restaurant services.

6. [Quantity and value of main products/  |a) 1,06,43,657.00 as per the audited balance

services sold in the last financial year  |sheetof 2021-22.
b) 2,11,10,317.00 as per the provisional balance

sheet of 2022-23.
Number of employees/ warkmen 25 (inclusive of permanent and lemporary employees)

8.|Further defails including last available]Forfurther details write an email to
financial stalements (with schedules) of two| Cirp.apodis@gmail.com

years, lists of creditors are available at URL:
9. | Eligibilty for resolution applicants under | For detailed EOI and eligibility criteria, please
section 25(2)(h) of the Code is available at|write an emalil to cirp.apodis@gmail.com

10.| Last date for receipt of expression of interest|05.01.2024
11.| Date of issue of provisional list of 10.01,2024
prospective resolution applicants
12 | Last date for submission of objections to | 15.01,2024
provisional list
13.| Date of issue of final list of prospective | 25.01,2024
resolution applicants

14.| Date of issue of information memorandum,| 30.01.2024
evaluation matrix and request for resolution
plans to prospective resolution applicants

15.{Last date for submission of resolution  |29.02.2024
plans

16. |Process email id to submit Expression of Interest |cirp.apodis@gmail.com

-~

> g = SDI"
k\} e IP Megha Agrawal
o Resolution Professional

For Apodis Hotels and Resorts Limited
IBBI/IPA-001/IP-P01456/2018-19/12272
b AFA valid up to - 02.10.2024
Riis: Hagpur Registered address: - 001, Shivranjini Apariments in
Circle of Congress Nagar Garden, Congress Nagar, Nagpur - 440012.
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(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1.|Name of the corporate debtor along | Apodis Hotels & Resorts Limited

with PAN & CIN/ LLP No. CIN: U55101MH2008PLC200363

Address of the registered office Office no. 408, 4th Floor, Metro Avenuepereira Hill
Road, Andheri Kurla Road, Andheri East, Airport]
(Mumbai), Mumbai, Maharashtra, India, 400099
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URL of website NA
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Details of place where majority of fixed
assets are located

Motera, Ahmedabad

o

.|Installed capacity of main products/ The hotel has 100 room capacity along with

| [services restaurant services.
6. |Quantity and value of main products/  |a) 1,06,43,657.00 as per the audited balance)
services sold in the last financial year  |sheetof2021-22.
b) 2,11,10,317.00 as per the provisional balance
sheet of 2022-23.

-

.|Number of employees/ workmen 25 (inclusive of permanent and temporary employees)

o

Further details including last available|For further details write an email to
financial statements (with schedules) of two| Cirp.apodis@gmail.com
years, lists of creditors are available at URL:

©

. | Eligibility for resolution applicants under | For detailed EOl and eligibility criteria, please
section 25(2)(h) of the Code is available at| write an emeil to cirp.apodis@grmeil.com

=

.| Last date for receipt of expression of interest|05.01.2024

PUBLIC NOTICE

All that the piece and parcel of premises
bearing flat No. 1, Area 585.12 sq. ft. i.e.
54.36 sq. mt. (Built up), Ground Floor,
Dahlia, Building No. 6, Virar Garden, situ-
ated at Village Bolinj, Survey No. 195/ part,
211, Hissa No. 11-1-3, 14/1,212/1,212/3,
212/4,212/8, 213,214, 215,216, 223, H.
No. 1t0 3,224/1,3t0 18,225/1, H. No. 3/1,
3/2,227/1, 2 part, 228/2. This property was
owned by MR. SHIVRAJ RAJGOPAL
NAIDU (Borrower) & late SMT. GANGA
RAJGOPAL NAIDU (Co-Borrower). She
died on 07/08/2011. Before her death she
took loan from Piramal Capital & Housing
Finance Limited on above premises. MR.
SHIVRAJ RAJGOPAL NAIDU, MR.
SANDEEL RAJGOPAL NAIDU and SMT.
MINAXI SOOSAI are claimed that they are
heirs of late SMT. GANGA RAJGOPAL
NAIDU. any person/party claiming to have
any kind of interest in the premises/property
by any of mortgage, gift, lien, charge, main-
tenance or any other such charge to regis-
ter such claim, charge along with support-
ing documents within 7 days from publica-
tion of this notice in our office. if anybody
possesses the afore mentioned documents
please return it to our office. Claim raised
after stipulated period and claims in paper
notice shall be considered as waived.

Sd/-

Adv. Jayti Janardan Gharat.

Add: 002, Awing, Krishna Yashodhan, Abrol

complex, near woodstick hotel, Bolinj, Virar
(W), Tal. Vasai, Dist. Palghar.

11.| Date of issue of provisional list of 10.01.2024
prospective resolution applicants

12.| Last date for submission of objections to | 15.01.2024
provisional list

13.| Date of issue of final list of prospective | 25.01.2024
resolution applicants

14.| Date of issue of information memorandum,| 30.01.2024
evaluation matrix and request for resolution
plans to prospective resolution applicants

15.| Last date for submission of resolution  |29.02.2024

plans

16. |Process email id to submit Expression of Interest |cirp.apodis@gmail.com

SD/-

IP Megha Agrawal

Resolution Professional

For Apodis Hotels and Resorts Limited
IBBI/IPA-001/IP-P01456/2018-19/12272

AFA valid up to - 02.10.2024

Email: cirp.apodis@gmail.com

Registered address: - 001, Shivranjini Apartments in

Date: 15.12.2023
Place: Nagpur

Circle of Congress Nagar Garden, Congress Nagar, Nagpur - 440012.

PUBLIC NOTICE

NOTICE is hereby given that upon the instructions of my client,
Mr. Dhanjay. Prakash. Kuwar, Sole Proprietor of MS Prime Site
Builders & Developers having address at 402 Vidhi Residency,
Shahaji Raje Road, Shivaji Nagar, Ville Parle East, Mumbal 800057
("Developer”), to investigate and verify the leasehold title/interest/
right of Mr Anand Vasant Nadkarni, having his address at Plot no.
135, Sadhana, Road no. 14, Near Post Office, Shrikrishna Nagar,
Borivali East, Mumbai (Sub Urban), 400086 ("Lessee”), in the
Property described in Schedule below. Vide Indenture of Lease
dated 11 February 1971 registered with the Sub-Registrar office
at Bandra, at Serial No. 2550 dated 25. November. 1961, the said
Property was leased to (Late) Mr. Vasant. Dattaray Nadkarni for a
term of 991 years by Shri krishna Co-op Housing Society Ltd
(Lessor) on the terms and conditions mentioned therein. Mutation
in the Property card was carried out on 26 August 2019 bearing
no. 16486, pursuant to transfer of the leasehold right in the Property
to the Lessee by virtue of a Gift Deed by (Late) Mr. Vasant Dattaray
Nadkarni. It is informed that the said lease is valid and subsisting.
The Lessee and the Developer intend to enter into an understanding/
agreement to redevelop, and / or assign the leasehold right of the
Lessee to the Developer with respect to the said Property, subject to
prior consent, and approval of the Lessor. All persons having any
claim in respect of the said Property or any part thereof described
hereinbelow including by way of sale, conveyance, lease, sub-lease,
deposit of title deeds, mortgage, encumbrance, charge, lien, gift,
exchange, release, trust, maintenance, bequest, inheritance,
possession, occupation, license, agreement, or claim in the nature
of a dispute, suit, decree, other restrictive covenants, order of
injunction, attachment, requisition, acquisition or otherwise
howsoever, are hereby requested to make the same known in
writing to the undersigned at the office unit 403, 4th floor,
E-Square Premises, Subhash Road, above State Bank of India,
Vile Parle (E) Mumbai 400057 within a period of 10 days from
the date of publication of this Notice together with supporting
documents, failing which, claim/s and / or demand if any, shall be
deemed to have been waived and / or abandoned.
THE SCHEDULE HEREINABOVE REFERRED TO
All that piece and parcel of lease hold Property bearing no. 135,
bearing CTS No.2105/A comprising of area 404.4 sq. mts and
CTS No. 2105/B comprising of area15 sq. mts and Bunglow
named, "Sadhana" situate at Shri Krishna Nagar forming part of
Shrikrishna Housing Society bound by :
On or towards the East by Plot no.157
On or towards the West by Plot no. 134
On or towards the North by 20" municipal road
On or towards the South by Plot nos.128 ad 129
Dated this 15th December, 2023

BYP

IN THE COURT OF SMALL
CAUSES AT MUMBAI
(BANDRA BRANCH)

R.A.E. SUIT NO. 255 OF 2023

Mr. Nanu Haji
Badsha Gazi

Aged 55 Years, Occ. : Business,
an adult, Indian Inhabitant of
Mumbai residing at Room No. 25,
Badshah Compound, M. G. Road,
Kandivali  (West),  Mumbai-
400067. ...Plaintiff

Mohammed

VERSUS
1. Mr. Bhagwaniji Lalji Gala
Aged 70 Years, Occ. : Not Known,
an adult, Indian Inhabitant, Of
Mumbai, last known address at
Shop No. 1, Haji Mohammed

Badsha chawl, M. G. Road,
Kandivali ~ (West),  Mumbai-
400067.

2. Mr.Vikas Dayaram Jaiswal
Aged not known, Occ. : Not
known An adult, Indian Inhabitant
of Mumbai Having address at
Shop No. 1, Haji Mohammed
Badsha Chawl, M. G. Road,
Kandivali ~ (West), Mumbai-
400067. ...Defendants

To,

The Defendant No. 1 abovenamed,
Whereas the Plaintiff

abovenamed has instituted the sui

against the Defendants praying
therein that the Defendants and their
agents, servants, representatives
and/or any person/s claiming through
or under them be ordered and
decreed to quit, vacate and handover
quiet and vacant possession of the

suit premises viz. Shop No. 1,

situated at chawl known as "Badshah

Compound", being, lying and

situated at C.T.S. No. 1139(pt),

Village-Kandivali, Taluka-Borivali,

Mumbai Suburban District situate at

M. G. Road, Kandivali (West),

Mumbai-400067 to the plaintiff and

for such other and further reliefs.
You are hereby summoned to file

your written statement with a list of
documents relied upon on or before
05th January, 2024 at 2:45 P.M. and
appear before the Court Room No.
32 in person or by a duly authorized
pleader of the Court, duly instructed
and able to answer all material
questions relating to the suit. You will
bring with you or send by your
pleader, any documents in which you
intend to rely in support of your
defence and you are hereby required
to take notice that in default of filing
the written statement or your
appearance on the day before
mentioned, the suit will be heard and
determined in your absence.

Given under my hand and
the seal of this Court,
09th day of October, 2023
Sd/-
(Atul G. Rane)
Additional Registrar
Dated : 08.12.2023
Place : Mumbai

PUBLIC NOTICE

Thin in to Inform/ notice you that
my Client MR. VLSHAL
NANABHAU AWATE, wish to
get transferred below mentioned
rwiiflonfial premisea in his name
from the name of original tenant
SHRI. ASHWIN RATILAL
SHAH.

If, any person/a, hank, society or
company to submit your claims,
rights objectionti if any in respect
of the below mentioned
premises at. my below addreati
or at the address of The Estate
Officer, G/South Ward, Municipal
Building, Dhanmill Naka, N. M.
Joshi Marg, Mumbai - 400013
within 14 days from this notice,
failing which, any claim/s, shall
be considered as waived off/
abandoned/ given up or
surrendered.

Description of the Property
Room No.84, 4th Floor, 105
Tenaments & 13  Shops,
Anandashram, Dr. R. G. Thadani
Marg, Worli, Mumbai - 400 018.

Sd/-

Adv. Sujata R. Babar

Add: 26, Gourtaj Building,
221, Dr. B. A. Road, Hindmata,
Dadar (E), Mumbai 400 014
Cell: 9821161302

MAHAGENCO

Maharashtra State Power Generation Co. Ltd.

220VBATTERY CHARGER WITHDCDBATKGSC, POPHALI.

UP GRADATION OF THYRISTOR BASED BATTERY CHARGER BY

1| 3000043782 [SMPS MICRO PROCERR BASED DUAL FLOAT CUMBOOST 48V 133.00
BATTERY CHARGER WITHDCDBAT KGSC, POPHALI 1,36,500/-
UP GRADATION OF THYRISTOR BASED BATTERY CHARGER BY

2 | 3000043786 |SMPS MICRO PROCESSOR BASED DUAL FLOAT CUM BOOST 332215?)%,

Tender Cost Rs.1180/- Date of Publish 15.12.2023 Tender sale from date. 15.12.2023 to 03.01.2024 up to 17.00 Hrs.
Submission date 04.01.2024 up to 17.00 Hrs. Opening date 04.01.2024 up to 17.00 Hrs.

Sd/-

Note : For detail information, if any, please refer our web site https://eprocurement.mahagenco.in

CHIEF ENGINNER,

MAHAGENCO, KGSC, POPHALI

Preeti Salaskar ,Advocate, High Court, Mumbai

PUBLIC NOTICE
NOTICE is hereby given to public at large
that our clientshave agreed to purchase all
the share, right, title and interest of
KALPANA SATISH TIWARI nee
KALPANA ASHOK DESAI (Vendor) in
respect of the Commercial Unit more
particularly described in the First
Schedule hereunder written.
The Vendor has represented that she was
initially an occupant in respect of a Room
No.7 admeasuring 100 sq feet carpet area
in the compound of the Plots more
particularly described in the Second
Schedule hereunder written. The Vendor
has represented that in lieu of her
occupancy rights in respect of the Room
No.7, she has been allotted the
Commercial Unit on ownership basis by
M/s Orbit Developers who are the owners of
the Property described in Second Schedule
and who are presently redeveloping the
same by and under a Registered
Permanent Alternate Accommodation
Agreement dated 21.10.2016 read with
Supplemental Agreement to Permanent
Alternate Accommodation Agreement
dated 04.10.2023.
Any person having any claim against, in to
or upon the Commercial Unit described in
the First Schedule hereunder written or any
part thereof by way of sale, exchange,
inheritance, agreement, contract,
mortgage, easement, gift, lease, tenancy,
lien, leave and license, charge, trust, right
of residence, maintenance or otherwise
howsoever are hereby required to notify the
same in writing along with supporting
documentary evidence to the undersigned
at their office at Swagatam, 4" Floor, Plot
No.141, S.V. Road, opposite Khar Police
Station, Khar (West), Mumbai-400 052,
within 14 days from the date hereof failing
which our client will conclude the
transaction and the claim and/or objection,
if any, shall be considered as waived and/or
abandoned.
THE FIRST SCHEDULE
ABOVE REFERRED TO:
Commercial Unit No.1404 on the 14"floor
admeasuring 184 sq. ft. RERA carpet area
in the new proposed building to be known
as "The Waterfront" and being constructed
on the Property more particularly described
inthe Second Schedule TOGETHER WITH
1 car parking space TOGETHER WITH all
the rights, benefits and entitiements under
the Permanent Alternate Accommodation
Agreement dated 21°January, 2016
registered with the office of the Sub
Registrar of Assurances at Andheri No.4
under Serial No.BDR-15/546 of 2016 read
with Supplemental Permanent Alternate
Accommodation Agreement dated
4"October, 2023 registered with the office
of the Sub Registrar of Assurances at
AndheriNo.16475 0f2023.
THE SECOND SCHEDULE
ABOVE REFERRED TO:
All that piece of land or grounds bearing
Survey No. 235/C and Hissa No.1 and
bearing CTS Nos.F-1238 admeasuring
about 1357.9 square meters and F-1240
admeasuring about 543.50 square meters
and assessed by MCGM under Street
No.15/A and 15/B falling in, village -
Bandra, Taluka Andheri situated at Turner
Road, Bandra (West), Mumbai- 400 050.
Dated this15" day of December, 2023.
For Divya Shah Associates
Partner

incubation center Deobhog,

TENDER NOTICE

District-Gariyaband (C.G.)

Chhattisgarh State Minor Forest Produce (T&D)
Co-Operative Federation Limited

"Van Dhan Bhawan", Sector - 24, Nava Raipur Atal Nagar, Tel:/0771-2513100 -110

E-mail: mfpfed.cg@nic.in, Website: www.cgmfpfed.org

Notification No. Fed/Processing Machines/2023-24/11| Dated: 13.12.23

Online Bids are invited from eligible bidders for Supply, Installation, Testing,
Commissioning, Integration and Training of following processing machines at

Code| Processing Units Code | Processing Units
101 | Chironjee Processing Unit 104 | Primary Processing Unit
102 | Neem/Mahua/Kusum/Groundnut Oil 105 | Lac Processing Unit
Processing and Chikki Making Unit
103 | Masala Processing Unit 106 | Pulse Milling Unit

not be accepted.

*Detailed Technical specifications are provided in the tender document. Bids must
be submitted for all the machines listed under code 101 to 106. Part bidding will

1. Pre-bid Meeting will be held on 20 Dec 2023 at Van Dhan Bhawan, Nava Raipur Atal
Nagar at 12.00 PM. Pre-bid Meeting can be attended through virtual / physical mode.

2. Bidder should submit their online bid on the dates mentioned in table below till 3:00
PM on the e-procurement portal https://cgmfpfedtenders.abcprocure.com only.

Bid Bid Online bid Online bid Date of online
Round downloading| submission submission |opening of Bid
start date start Date Closing date
First 15.12.2023 28.12.2023 12.01.2024 12.01.2024
Second 19.01.2024 24.01.2024 02.02.2024 02.02.2024
Third 06.02.2024 08.02.2024 13.02.2024 13.02.2024

S-39106/3

Managing

The Bid Documents may be downloaded from the website www.cgmfpfed.org and
e-Procurement portal https://cgmfpfedtenders.abcprocure.com only. Amendments /
Notices will be available on the above website and e-Procurement portal.

Director

BRIHANMUMBAI

MAHANAGARPALIKA

B.Y.L. Nair Ch. Hospital
Dr. A. L. Nair Road, Mumbai-400008
No. NEG/704 Date 13.12.2023
e-Tender Notice

The commissioner of Municipal Corporation of Greater Mumbai invites e-tenders for the works as shown

below :-
Sr. Name of the work Bid No. EMD in Scrutiny Fees Start Date & | Last Date &
No. Rs. including GST time of time for
inRs. downloading | online bid
of bid from | submission
MCGM
website

1 |CMC for Blood Bank equip-| 7200068442 | 20000/- |3000/- + (9% CGST| 15.12.2023 22.12.2023
ments along with calibration & 9% SGST) from 11:00 hrs|upto 16:00 hrs
in BYL Nair Ch Hospital for
the period of one year.

2 |SITC of PNG pipeline along| 7200068444 | 7000/- |1200/- + (9% CGST| 15.12.2023 22.12.2023
with its accessories at the & 9% SGST) from 11:00hrs |upto 16:00 hrs
ADI school & other related
work at patient kitchen of
BYL Nair Ch Hospital.

3 |Provision of multiple fold-| 7200068450 | 14500/- |3000/- + (9% CGST| 15.12.2023 22.12.2023
able entrances at central & 9% SGST) from 11:00hrs |upto 16:00 hrs
garbage collection area,

MR) department and other
locations of Nair Hospital.

4 |CMC of purification system| 7200068443 | 20000/- |3000/- + (9% CGST| 15.12.2023 22.12.2023
installed at various locations & 9% SGST) from 11:00 hrs|upto 16:00 hrs
of Nair Hospital.

5 |Work of providing, installa-| 7200068490 | 19000/- |3000/- + (9% CGST| 15.12.2023 22.12.2023
tion, testing & commission- & 9% SGST) from 11:00 hrs|upto 16:00 hrs
ing of DPP standalone
mechanism system for
Hospital building at BYL
Nair Ch Hospital.

details.

PRO/2276/ADV/2023-24

Please refer MCGM's portal www.mcgm.gov.in/tender/index.htm under "e-Tenders" section for further

B.Y.L. Nair Ch. Hospital

Sd/-
Dy. Dean

Fever? Act now, see your doctor for correct & complete treatment

0ICICI Bank

PUBLIC NOTICE - TENDER CUM E-AUCTION FOR SALE OF SECURED ASSET

N

[See proviso to rule 8(6)]
otice for sale of immovable assets

Branch Office: ICICI BANK LTD, Ground Floor, Ackruti Centre, MIDC, Near
Telephone Exchange, Opp Ackruti Star, Andheri East, Mumbai- 400093

This E-auction Sale notice for sale of Inmovable assets is being issued by ICICI Bank Ltd. (on underlying pool
assigned to ICICI Bank by Dewan Housing Finance Ltd.) in relation to the enforcement of security in respect of
a housing loan facility granted pursuant to a loan agreement entered into between DHFL and the following
borrower(s) under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002. Notice is
hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below
described immovable property mortgaged/charged to the Secured Creditor, the Physical possession of which
has been taken by the Authorised Officer of ICICI Bank Ltd. will be sold on “As is where is”, “As is what is”, and
“Whatever there is” basis as per the brief particulars given hereunder;

IN THE HIGH COURT OF
JUDICATURE AT BOMBAY
TESTAMENTARY AND
INTESTATE JURISDICTION
PETITION NO. 1982 OF 2023

CITATION
Petition for Probate of the Last
Will and Testament of Pushpa
Shivram Agashe Hindu, Indian
Inhabitant of Mumbai,
Occupation: Retired, Widow, who
waj residing at the time of her
death at 3/10, Jaikar Smriti,
Aarey Road, Goregaor (West),
Mumbai- 400062.
....Deceased
1. Kavita Samir Vichare, Aged: 42
years, Hindu, Indian Inhabitant of
Mumbai, Occupation : Service,

residing at Room No.4/11,
Shobhanath  Shukla Chawl,
Hanuman Mandir, Samarth

Nagar, Majas Wadi, Jogeshwari

(East), Mumbai- 400 060, being

one of the Executrix and Trustee

named under the Last Will and

Testament of the deceased

abovenamed.

2. Samir Shantaram Vichare,
Aged: 46 years, Hindu, Indian
Inhabitant of Mumbai,
Occupation : Service, residing at
Room No.4/11, Shobhanath
Shukla Chawl, Hanuman Mandir,
Samarth Nagar, Majas Wadi,
Jogeshwari (East), Mumbai- 400
060, being one of the Executor
and Trustee named under the
Last Will and Testament of the
deceased abovenamed.

....Petitioners

To,

ALL CONCERNED

If you claim to have any interest
in the estate of the abovenamed
deceased, you are hereby cited to
come and see the proceedings
before the Grant of Probate.

In case, you intend to oppose the
Grant of Probate, you should file in
the Office of the Prothonotary and
Senior Master a caveat within 14
days from the service of this
Citation upon you.

"You are hereby informed that the
free legal service? from the State
Legal Services Authorities, High
Court Legal Services Committees,
District Legal Services Authorities
and Taluka Legal Services
Committees as per eligibility
criteria are available to you and in
case, you are eligible and desire to
avail the free legal services, you
may contact any of the above
Legal Services
Authorities/Committees.

WITNESS: SHRI. DEVENDRA
KUMAR UPADHYAYA, Chief
Justice at Bombay, aforesaid thisTf
Vhiay of December, 2023

sd/-

For Prothonotary and Senior
Master

SEALER

This 8th day of December, 2023

Mr. Manoj M. Mane

Advocate for the Petitioners
B/302, Eden Estate CHS Ltd.,
Sector-10, Plot No.45, Kamothe,
Navi Mumbai-410209
Enrollment No.MAH/7588/2010

Sr. Name of Details of the Amount [Reserve| Date and | Date &
No. Borrower(s)/ Secured asset(s) Outstanding| Price Time of | Time of
Co-Borrowers/ with known Earnest| Property |E-Auction
Guarantors/ encumbrances, if any Money | Inspection
Loan Account No. Deposit
(A) (8) () (D) (E) (F) (G)

1. | Mr. Bhai Ankush Flat No.208, 2nd Floor, Tirshul Rs. Rs. January | January
Lokhande (Borrower) | Bldg, Bldg No.3, Trimurti 11,62,917/-| 9,64, 01,2024 | 10, 2024
Mrs. Bhagyashree ~ |Complex, Opp Rai Rama (As On 000/- From From
Bhai Lokhande Complex, Gat No.207, and 08.12.2023)| Rs. 11:00 AM | 11.00 AM
(Co-borrower) 205, Pasthe Pada Road, 96,400/- To Onward
Loan A/c No. Kudus- Wada, Thane- 421312. 02:00 PM
QZTAR00005019554 | Admeasuring an area of 630

Sq.feet

sold as per schedule.

Limited” payable at “Mumbai”.

this property.

Date : December 15, 2023
\Place : Mumbai

Authorised Officer
ICICI Bank Limited/

The online auction will take place on the website of e-auction agency M/s NexXen Solutions Private
Limited (URL Link- https://disposalhub.com). The Mortgagors/ noticee are given a last chance to pay
the total dues with further interest till January 09, 2024 before 05:00 PM else this secured asset will be

The Prospective Bidder(s) must submit the Earnest Money Deposit (EMD) Demand Draft (DD) (Refer Column
E) atICICI Bank Limited, Level 3-5, 74 Techno Park, Opp SEEPZ Gate No. 02, Marol MIDC, Andheri East,
Mumbai- 400 093. on or before January 09, 2024 before 02:00 PM and thereafter they need to submit their
offer through the above mentioned website only on or before January 09, 2024 before 05:00 PM along with
scan image of Bank acknowledged DD towards proof of payment of EMD. Kindly note, in case
prospective bidder(s) are unable to submit their offer through the website then signed copy of tender
documents may be submitted at ICICI Bank Limited, Level 3-5, 74 Techno Park, Opp SEEPZ Gate No.
02, Marol MIDC, Andheri East, Mumbai- 400 093. on or before January 09, 2024 before 05:00 PM.
Earnest Money Deposit DD/PO should be from a Nationalised/Scheduled Bank in favour of “ICICI Bank

For any further clarifications with regards to inspection, terms and conditions of the auction or submission of
tenders, kindly contact ICICI Bank Limited on 8454089353/ 7304915594/ 8104548031.
Please note that Marketing agencies 1. M/s NexXen Solutions Private Limited, 2. Augeo Assets
Management Private Limited 3. Matex Net Pvt Limited have also been engaged for facilitating the sale of

The Authorised Officer reserves the right to reject any or all the bids without furnishing any further reasons.
For detailed terms and conditions of the sale, please visit www.icicibank.com/n4p4s

GOVERNMENT OF MAHARASHTRAI

Executive Engineer
P. W. Diviston, Palghar,
E-Tender Notice No. 135 for 2023-2024

Online Tenders (e-tender) in "B-1" form for the work is invited by the Executive Engineer, PW. Division, Palghar on
Government of Maharashtra Electronic Tender Management System from the Registered Contractors in appropriate class of
Public Works Department of Maharashtra State.

This tender notice contains 10 (Ten) works and their details can also be viewed and downloaded online directly from
the Government of Maharashtra e-tendering Portal https://mahatenders.gov.in and sub portal www.mahapwd.gov.in

34) Km. 29/000 to 32/500, Tal-Palg

har, Dist-Palghar.

Sr. Name of Work Estimated Cost | Fead Head
No. (Excading G.S.T.)

1 | AMC Programme for One year Rs. 57,01,993/- 3054 AMC
Current Repairs & one year maintanance to Valve Vanipada Mahagaon Programme
Varangade Man Vakore Nandore Devkhop Vevoor Road (MDR-119) Km.0/000 to
25/910, Tal-Palghar, Dist-Palghar.

2 | AMC Programme for One year Rs. 58,78,112/- 3054 AMC
Current Repairs & one year maintanance to SH No. 75 to Parnali Mbarpda Programme
Mundavali Dandipada Betegaon Kambalgaon Birwadi Padagha Sumadipada
Kolgaon District Head Office to HSH-4 Road (MDR-117) Km. 0/000 to 24/400. Tal.

Palghar, Dist-Palghar.

3 | AMC Programme for One year Rs. 89,54,020/- 3054 AMC
Current Repairs & one year maintanance to MDR-27 to Kumbhavali Kolvade Programme
Boisar Kukade Garvashet Girnoli Sagave to S H No. 34 Road (MDR-118) Km.

0/000 to 34/400, Tal- Palghar, Dist-Palahar.

4 | AMC Programme for One year Rs. 62,13,390/- 3054 AMC
Current Repairs & one year maintanance to MSH -4 to Kelva Road Station to Programme
MDR-38 Saravali Kandare Bhure Tembhikhodave Road (MDR-116) Km. 0/000 to
267800, Tal- Palghar, Dist-Palghar..

5 | AMC Programme for One year:- Rs. 52,94,932/- 3054 AMC
Current Repairs ft one year maintanance to Haranwadi Matruki Devalay MSH-4 Programme
Chinchpada Mahim Chintupada Navali Varkhuntl Kamare Vasai to Navghar Road
(MPR-115) Km. 0/000 to 25/920. Tal- Palghar, Dist-Palahar.

6 | AMC programme for one year :- Rs. 63,33,734/- 3054 AMC
Current Repairs & one year maintanance to Shirgaon Vadrai Mahim to Kelva Programme
Danda Ambode Tighare Nagave Virathan Khurda Panditpada Makane Road
(MDR-114) Km. 0/000 to 26/670, Tal- Palghar, Dist-Palghar.

7 | AMC programme for one year :- Rs. 53,02,750/- 3054 AMC
Current Repairs & one year maintanance to V R No. 74 to Velgaon Kondhan Programme
Manor Katelpada Durves Enbur Earambi Sakhare Road (MDR-113) Km. 0/000 to
24/050, Tal-Palghar, Dist-Palghar.

8 | AMC programme for one year :- Rs. 60,68,769/- 3054 AMC
Current Repairs & one year maintanance to SH No. 72 to Pole Sutarpada to N H Programme
No 8 to Wada Khadkona Savarkhand MDR-30 Nanivali Peth Dhamatane to N H
no 8 Road (MDR-111) Km. 0/000 to 25/900, Tal-Palghar, Dist-Palghar.

9 | AMC programme for one year :- Rs. 65,84,324/- 3054 AMC
Current Repairs & one year maintanance to Chinchare Ravate Borshati Kirat Programme
Nagzari Nihe Katale Masvan Dhuktan Bahadoli Dahisar to MDR-31 Road (MDR-

112) Km. 0/00 to 25/400, Tal-Palghar, Dist-Palghar.

10 | AMC programme for one year :- Rs. 27,36,884/- 3054 AMC

Current Repairs & one year maintanance to Satpati Shirgaon Palghar road (SH- Programme

not be accepted.
All registered contractor should note.

Last Date of Submission 22/12/2023
E-Tender Opening Date 26/12/2023
Approved by E.E.

No. PW./Palghar/Tender/10057
Office of the Executive

Engineer PW. Division, Palghar,

Date : 08/12/2023
DGIPR 2023-24/5684

Above E-Tender Available Date 15/12/2023 to 22/12/2023

Bandhkam Bhavan, Near Dhavle Hospital,
Boisar-Palghar Road, at Dist. Palghar-401404

The Executive Engineer P.W.Division, Palghar Reserves right to Accept or Reject any offer. Conditional offers will

Sd/-

Executive Engineer
P.W. Division, Palghar

INTHE COURT OF SMALL
CAUSES AT MUMBAI

R.A.E. SUIT NO. 1433 OF 2018

SHRI LAL BHERUMAL
LAUNGANI,
Age-73  Years, Occupation-

Business Under the name and style
of M/S. LAUNGANI BUILDERS,
Having address at ROOM NO.
7/7A, HOUSE NO. 22, NEW
GIRGAONKARWADI, SITLADEVI
TEMPLE ROAD, MAHIM (W),
MUMBAI-400016
...Plaintiff
Versus
1. RAMAPPA HANUMANTA,
(FULL/MIDDLE NAME-NOT
KNOWN), Age-Adult, Occupation-
Unknown,
2. MRS. SHABAMA KARNE,
(FULL/MIDDLE ~ NAME  NOT
KNOWN), Age-Adult, Occupation-
Unknown,
3. MR. SHANKAR KARNE,
(FULL/MIDDLE ~ NAME  NOT
KNOWN), Age-Adult, Occupation-
Unknown, Having address at -
ROOM NO. 6, CHAWL NO. 12A,
NEW  GIRGAONKAR  WADI,
SITALADEVI TEMPLE ROAD,
MAHIM (W), MUMBAI-400016
...Defendants
To,
The Defendant No. 1 abovenamed,
WHEREAS, the Plaintiff
abovenamed have instituted the
above suit against Defendants
praying therein that a decree in
eviction against the Defendant/s
and the Defendant/s be ordered
and directed to hand-over the quiet,
vacant and peaceful possession of
the suit premises i. e. ROOM NO. 6,

CHAWL NO. 12-A,
GIRGANONKAR WADI,
SITLADEVI TEMPLE ROAD,

MAHIM (WEST), MUMBAI-400016
and also that the Defendant/s be
ordered and decreed to pay
MESNE PROFIT Of Rs. 150/- per
Square Feet per month from the
date of this suit with 15% increase
per annum till date of handing-over
vacant and peaceful possession of
the suit premises i.e. ROOM NO. 6,
CHAWI NO. 12-A, GIRGANONKAR
WADL SITIADEVI TEMPLE ROAD,
MAHIM (WEST), MUMBAI-400016
to the Plaintiff, and for such other
and further reliefs, as prayed in the
Plaint.

YOU ARE hereby summoned to
appear before Horrble Judge
presiding in Court Room No. 23, 1st
floor, Annex Building, Small
Causes Court, L. T. Marg, Mumbai-
400002, in person or by a pleader
duly instructed and able to answer
all material questions relating to the
suit, or who shall be accompanied
by some person, able to answer all
such questions, on the 19th
December, 2023 at 2.45 O'Clock in
the afternoon, to answer the claim;
and as the day fixed for your
appearance is appointed for the
final disposal of the suit, you must
be prepared to produce on that day
all the witnesses upon whose
evidence and all the documents
upon which you intend to rely in
support of your defence.

Take notice that, in default of
your appearance of the day before
mentioned, the suit will be heard
and determined in your absence.

YOU may obtain the copy of the
said Plaint from the Court Room
No. 23 of this Court.

Given under seal of the Court,

this 20th day of November, 2023

©

I/c Registrar
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Investor Awareness Program (IAP)

Investor awareness programs are scheduled to be held virtually on the below mentioned dates at 3.00 p.m. For any
queries/clarifications contact +91-7900005528.

Dates of the Investor awareness programs and the links for joining the online webinar are given below:

Mutual Fund

Dates of the event

Links for joining online webinar

December 16, 2023

https://us06web.zoom.us/webinar/register/WN_s1NSE2AdQ0CgShdDmUXHCw

December 23, 2023

https://us06web.zoom.us/webinar/register/WN_qTJXvK5eRxWfag8Zkus20Q

December 30, 2023

https://us06web.zoom.us/webinar/register/WN_tiXObPaEQ3G14U-cz0v5tg

Mumbai
December 14, 2023

Any queries / clarifications in this regard may be addressed to:
Kotak Mahindra Asset Management Company Limited
CIN: U65991MH1994PLC080009 (Investment Manager for Kotak Mahindra Mutual Fund)
6th Floor, Kotak Towers, Building No. 21, Infinity Park, Off: Western Express Highway,
Goregaon - Mulund Link Road, Malad (East), Mumbai 400097.
Phone Number: 18003091490 / 044-40229101 ¢ Email: mutual@kotak.com ¢ Website: kotakmf.com

For Kotak Mahindra Asset Management Company Limited
Investment Manager — Kotak Mahindra Mutual Fund

Sd/-
Authorised Signatory

Mutual Fund investments are subject to market risks, read all scheme related documents carefully.
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FRIDAY, DECEMBER 15, 2023

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

SMEG SMFG India Home Finance Company Ltd.

l = , (Farmarly Fulterton india Home Finance Co, Lid.)
Grihashakti s coeporate, ot : 503 508, 5 Flooe G-Biock, Insire BKC, BT Man Road, Bandva Kurls Complex,Bandra E|, Mumbsi-200 051, WH,
b s Regd. 04t : Mech Towers, Flc 3, O6d Mo, 307, Mew Mo 165, Pooramalles High Road, Maduravoyal, Chennai-fo0 095, Tamil Nadu.

POSSESSION NOTICE FOR IMMOVABLE PROPERTY [(Appendix IV) Rule 8(1)]

WHEREAS the undersigned being the Authorized Officer of SMFG India Home Finance Company Ltd. (Formerly Fullerion

India Home Finance Co. Led.) a Howsing Finance Company [duly registerad with National Housing Bank (Fully Owmed by RB1)|

(herginafter referred fo as “SMHFE") undar Sacoiisaton amd Reconstruction of Financial Assests and Enforcement of Secunly

Interest Acl 2002 (54 ol 20020, and in eeencise ol e powers confarrad under Secion 13012) read with Rule 3 af the Secumty Inlenesl

(Enforcement) Rules, 2002 isswped Demand Molice dated mentioned below wnder Section 13(2] of the sald Act calling vpon you being

the barrowers imames mentioned below) to rapay the amawnt mentionad in the said notice and interest therson within &0 days from

the date of receipt of the said natice. The boenowars mentionad harein below having failed o repay the amound, notice is hereby given to
ha borrowers mentioned hergin below and 1o the public in ganaral that the undarsignad has taken Physical Possession of the propsriy
described hersn balow in axercase of powers confesred an me under sub-section (4) ol Saction 13 of the Act read with Rule 8 of the

Gecunity Interest (Enforcement) Fues, 2002, The borrowers mentioned here in abave in particular and the public in general are heredy

cautioned not to deal with said property and any dealings with the property will be subject o the charge of "SMHFC" for an amount as

mentioned herein under and interest thereon,

¥ Description of Secured Assets | Demand Notice |Date of Physical
L PO LA SOrTWRARILE] f ORI ) LN {Immavable Property) Date & Amount | Possession
. A0 that Pieca & Parcals of Date :
Il‘immﬁlf“ﬂz“:?::;ﬁ!ﬂﬂ Property Shop Mo. A-101 On| 15.11.2019
: ulgani Khatik
The 1¢ Floor Admeasuring| < 8,76,612.03
- P ATENLN B 231,00 Sq. Feet i. & 2146 Sq.| (Rs. Eight Lakh
5. Welcome Electronics And Mobile Sales & Services Mirs. Alon With i.rﬁdi;.-il:laﬁ Share Si;wnty-ﬁi:r
Mehmud Abdulgani Khatik Proprietor Firm n T = . 13022023
n The Land Of “Vivekandn| Thousand Six
[*4Add. 1 [Common Add. For Sr. Ho. Ho. 1 & 2) : Ground Complex” Siuated &1 Block | Hundred Twelve (PHYSICAL
WFlaor, Flab Mo, 1, Bashivana Ressdency, Maoje Garm Kadodasa, o T POSSESSION)
- Mo, 7, of Maoje Chalthan, | and Palsa zero
Sadohawna Sockety, Opp Keam Hotel, Surat, Gujarat-394 327 . :
> Sube Dist. Palsana, Dist, Surat,| Three Only)
Add. 2 (Comman Add. For Sr. Ho, Ho, 2 & 3) - Shop Mo, &-101, : : : :
1% Finar, Vivekanand Compiax, Chalthan Road, Chalthan Surat | oundries »East : Fassage;|  Alang wih
Guiarat-354 305 i ! «WMest : Open Land; «Morth @) inbarast as an
i : Stalr, »Sauth : Shop No.102. | 15.11.2019
G-

Place : Sural, Gujarat
Dale 13122023

Authorized Dfficer, SMFG INDIA HOME FINANCE COMPANY LIMITED
{Formerly Fullerton lndia Home Finance Co. Ltd. )

otice under section of the Securitization and Reconstruction of Financial ASsets and Enforcement o
Security Interest Act, 2002 (The Act)
S Nameof Borrower(s) i —Date Of
NO (A) property/ (ies) (B) NPA(C) (Rs.) (D)

—LOAN-ACCOUNT NOHHLAME00355514 | FLAT NO- 502, FIFTH FLOOR,—09-11:2023]

1. RAJIV C TALAPALLI BLOCK-B, PUSHKAR HILL-2, Fifteen Lakh Fifty Four

ALIAS RAJIV NEAR SAIBABA TEMPLE, Thousand Five Hundred
CHANDRAMOHAN BEHIND GURUDWARA, MOUJE Twenty and Paise Five
TALAPALLI ODHAV, TALUKA CITY ODHAYV, Only) as on 20.11.2023
2. VANDANA RAJIV AHMEDABAD - 382415,
TALAPALLI GUJARAT

2—TLOANACCOUNTNO: SHOPNO 67, GROUND FLOOR,[04:10:2023Rs:24,78,226.01
HLAPSUR00441576 BUILDING NO. B, ROYAL (Rupees Twenty Four

1. SAGAR KANUBHAI GEDIYA
ALIAS GEDIA SAGAR KANUBHAI
PROPRIETOR JAY BAJRANG HOME
DECOR

2. ANKITA SAGARBHAI GEDIYA
ALIAS GEDIYA ANKITA SAGARBHAI
3. KAMALABEN KANUBHAI GEDIYA
3 TEOANACCOUNT NO:
HLAPSUR00441601

1. SAGAR KANUBHAI GEDIYA
ALIAS GEDIA SAGAR KANUBHAI
PROPRIETOR JAY BAJRANG HOME
DECOR

2. ANKITA SAGARBHAI GEDIYA
ALIAS GEDIYA ANKITA SAGARBHAI
3. KAMALABEN KANUBHAI GEDIYA

PLAZA, REVENUE SURVEY NO.
95/1, 97/2, 98 OF BLOCK NO.
164/1, SUB PLOT NO. 1, MOUJE
GAM SIMADA, CHORYASI,
SURAT - 395006, GUJARAT

Lakh Seventy Eight
Thousand Two Hundred
Twenty Six and Paise
One Only) as on
24.11.2023

SHOPNO. 67, GROUND FLOOR;[04:10.2023
BUILDING NO. B, ROYAL
PLAZA, REVENUE SURVEY NO.
95/1, 97/2, 98 OF BLOCK NO.
164/1, SUB PLOT NO. 1, MOUJE
GAM SIMADA, CHORYASI,
SURAT - 395006, GUJARAT

Eight Lakh Fifty Two
Thousand Two Hundred
Thirty Seven and Paise
Fifty Five Only) as on
24.11.2023

Notice under section 13(2) of the Securitization and Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002 (The Act)

S Name-of Borrower{s)— —Date-Of—
NO (A) property/ (ies) (B) NPA(C) (Rs.) (D)
1—-LOAN-ACCOUNT-NO- FEAT-NO-B2-704(A&B),-7TH 09:10:2023Rs: c
HHLLPM00324144 FLOOR, TOWER B2, DOVE DECK-2, Seventeen Lakh Eighty

1. NARESH BALRAJ BOJJA
2. SANTOSHA NARESH BOJJA

REVENUE SURVEY NO. 20/2/K,
PAIKI 1, 20/2/K, PAIKI 2, 20/2/2K
PAIKI 3 AND 20/2/K PAIKI 4,
VILLAGE MOUJE SAYAJIPURA,
BAPOD, VADODARA - 390019,
GUJARAT

EFLAT-NO - -CI2NA ECOND - ELOOR 0
FLAT INU. OlaVS, COUUNUTLUUN, U

SHRUSHTI LAVISH, SURVEY NO.
354/4, MOUJE NIKOL, OPP.
SHYAMVILLA 2, NR.

DEVASAYA SCHOOL, NIKOL,
TALUKA ASARWA,

AHMEDABAD - 382350, GUJARAT

Seven Thousand Three
Hundred Fifty Six and
Paise Nineteen Only) as
on 24.11.2023

LOAN-ACCOILINT-NO
LUAINACVUUUNT INU.

HHLAHEO00405475

1. JIGNESH M PATEL
ALIAS JIGNESH
MAHENDRABHAI PATEL

2. PATEL RENUKA

ALIAS PATEL RENUKABEN

-
-
%)
N

Fourteen Lakh Sixty Nine
Thousand Six Hundred
Sixty Three and Paise
Eighty Four Only) as on
20.11.2023

:l;

N

That the above named borrower(s) have failed to maintain the financial discipline fowards their loan account (S) and as per
books of accounts maintained in the ordinary course of business by the Company, Column D indicates the outstanding amount.
Due to persistent default in repayment of the Loan amount on the part of the Borrower(s) the above said loan account has
been classified by the Company as Non Performing Asset (as on date in Column C) within the guidelines relating to assets
classification issued by Regulating Authority. Consequently, notices under Sec. 13(2) of the Act were also issued to each of
the borrower.

In view of the above, the Company hereby calls upon the above named Borrower(s) to discharge in full his/their liabilities
towards the Company by making the payment of the entire outstanding dues indicated in Column D above including up to
date interest, costs, and charges within 60 days from the date of publication of this notice, failing which, the Company shall be
entitled to take possession of the Mortgaged Property mentioned in Column B above and shall also take such other actions as
is available to the Company in law.

Please note that in terms of provisions of sub-Section (8) of Section 13 of the SARFAESI Act, “A borrower can tender the entire
amount of outstanding dues together with all costs, charges and expenses incurred by the Secured Creditor only till the date of
publication of the notice for sale of the secured asset(s) by public auction, by inviting quotations, tender from public or by private
treaty. Further it may also be noted that in case Borrower fails to redeem the secured asset within aforesaid legally prescribed
time frame, Borrower may not be entitled to redeem the property.”

In terms of provision of sub-Section (13) of Section 13 of the SARFAESI Act, you are hereby prohibited from transferring, either
by way of sale, lease or otherwise (other than in the ordinary course of his business) any of the secured assets referred to in
the notice, without prior written consent of secured creditor.

Place:VADODARA/AHMEDABAD For Indiabulls Housing Finance Ltd.

Authorized Officer]

hat the above named borrower(s) have failed to maintain the financial discipline towards their loan account (s) and as per
books of accounts maintained in the ordinary course of business by the Company, Column D indicates the outstanding amount.
Due to persistent default in repayment of the Loan amount on the part of the Borrower(s) the above said loan account has
been classified by the Company as Non Performing Asset (as on date in Column C) within the guidelines relating to assets
classification issued by Regulating Authority. Consequently, notices under Sec. 13(2) of the Act were also issued to each of
the borrower.
In view of the above, the Company hereby calls upon the above named Borrower(s) to discharge in full his/their liabilities
towards the Company by making the payment of the entire outstanding dues indicated in Column D above including up to
date interest, costs, and charges within 60 days from the date of publication of this notice, failing which, the Company shall be
entitled to take possession of the Mortgaged Property mentioned in Column B above and shall also take such other actions as
is available to the Company in law.
Please note that in terms of provisions of sub-Section (8) of Section 13 of the SARFAESI Act, “A borrower can tender the entire
amount of outstanding dues together with all costs, charges and expenses incurred by the Secured Creditor only till the date of
publication of the notice for sale of the secured asset(s) by public auction, by inviting quotations, tender from public or by private
treaty. Further it may also be noted that in case Borrower fails to redeem the secured asset within aforesaid legally prescribed
time frame, Borrower may not be entitled to redeem the property.”
In terms of provision of sub-Section (13) of Section 13 of the SARFAESI Act, you are hereby prohibited from transferring, either
by way of sale, lease or otherwise (other than in the ordinary course of his business) any of the secured assets referred to in
the notice, without prior written consent of secured creditor.

Place:AHMEDABAD/SURAT For Indiabulls Housing Finance Ltd.

Authorized Officer

Public Notice For E-Auction For Sale OFf Immovable Properties

Sale of Immavakie property moengaged o lIFL Home Finanes Limited {Fomnerly known as India irkaine Housing Finance Lid. ) (IFL-HFL) Corporate Office &
Pl o, S8 Lid'ﬁ:i-lg Yihar, Fhasety, Gurgaon-122015 [Haryana) end Branch Offlce at “407, 4th Floar, The nperia, OppShashir Maldan, Abeve Federal
Bank, Nr.Axis Bank, Rajot-180001 " & 951 Floar, Abave Axis Bank Ajmera Chamber Milan Cinema Road Surendranagar - 363002 & Office No.701, Tth
Flacr, 215t Centuary Business Cender, Mear Udhina Darwaja, Ring Road, Surat - 235002 & “Mabi Palace, 15t Floor, Abaye Hdfc Bank, Medi Bag Road,
Junagadh” & “303, 3rd Floor, Bhagwandas Chambers, Opg, Circul! House, R C Dull Road, Vadadara, Pin Code-330007"under he Securitisation and
Reconstruction of Financial Assets and Enforcement of Security imerest Act, 2002(narcinafer “Act’). Whereas tha Auhonzed Oficer A0 of IIFL-HFL
had iaken the possession of the folkmin ;l'l:-l.:-erri'iam pursuand tothe notice isswed U5 1.302) of the Act in the Tollowing kaan actounts/prasped nos, with a rght
losell the sameon “AS I3 WHERE I3, AF |3 WHAT IS BASIS and WITHOUT RECOLRSE BASIS" for reakzalion of [|FIL-HFL's duss. Thee Sale wil e dors iy
the umdaraigned Shrough e-aucion platorm provided & the websbe: wa lIBonehome.com

dsna aimsiE a9 punjob national bank

GIRELE OFFIGE, BTH FLOGR, GLLARAT BHAWAN, ELLISIHBRIDGE, MA. TOWH HALL
AHMEDABAD — 300006. PH. 079 — 265T&602-03, EMAIL:- copkmsamdizpab.ca.in
Mrs Hishi Chirag Sheth, Mr Chirag Pradipkumar Sheth

Agdress ; Flat NoT0T, Block B, © Vedia Residency”, Mard, Ahmedabad-382405

Mrs Nishi Chirag Shath, Mr Chirag Pradipkumar Sheth

Agddness | 11, Gapinath Apariments, Mr Dumgrsherdggar, Part-2, Bhattha, Paldi Akemedabad-380007

Dear &

MOTICE WS 1302 of the Secuntsation and Reconstruction ol Fnancial Assets and Enforcement of Security Interest Act 2002
Reg-Account Mo. 0416305004968 Term Loan facility availed by Mrs. Mishi Chirag Shethand Mr. Chirag Pradipkumar Sheth
You, have availed the following credit facilifies;

60 Days’ Notice
to Borrower
Date 2= 1211272023

CIED
= -0

Credit facilities ROI at the timal Prevailing | Principal Dulstanding Recorded Recovery After | Total Quistanding
sanctioned/ of Sanction as | Rateof | excluding interest as | Imberest from | date of NPA (g) |25 on 11.12.2023
Avalled Limit with | per sanction | Interest | on 11.03.2019(A) 10.12.201 8to iA+B-C)
account number letier 11.12.20:23 (B)

Term Loan 3.55% 7.55% Rs.7.74.043 .50 R3.3.70,913.00 HIL Rs.11 44 962,50
Howsing Loan

Limit-A4.8,00,000.400

Afc-01 6305004968

Cue fo non-payment of instaliment) inleest’ principal debl. the accounl’s hes have been classiled as Mon-Perloaming Asset on 31 T220007 &5 per
Fiesarye Bank of Indiz guidelines. 'We nscal the entirg oulstanding tegether with intentst and ol change s dos urder (he S0ove taGiilies

The amaurd due ta the Bank as on 11.12.2023 is Rs 11.44,062 50 (Rupees Elesen Lacs Forfy Fowr Thouzand Ming Hundred Sixty Two and Paize
Fifty Gnly) with furtherindzrest until payment in full (herenalter referred 0 25 *secured debs™),

T securs the putstanding under the zbove saldfaclities, you have, inter alla, created securfty interestin respectof the folkning properties/assets

Facility SECURITY DETAILS
TLELFH Morfgage of FlatNoT07, Seventh Floor Block-8, M & Land bearing revenue survey NOSTA3, 57732 T P Scheme No-57,
n

| Plot Mo-83 of Mouwje Marol city in the district af Ahmedabad admasurng aboount 67 5q yands i.e. 56.02 sq mis in Vadica
Housing| Residency at Mouje Narol, Nrikruti Township Road. Marol, Taluka-Narol, Dist-Ahmedabad-382405. EAST  Flat bo-B 710,
WEST- Akruti Township, MORTH- Flat No-B 708, SOUTH-Fal No :B706

Wi hersty cal upan you to pay the amount of 11122023 (s Az 11,44 %62 50 {Aupees Eleven Lacs Forty Fowr Thousand Nine Hundred Sissy Twa and
Paize Fitty Only 1with further imterest at the contracted rabe unil payment in full within G0 days (S Days) tiom the dite of this nofice. in defaull, besides
exerciging other rights of the Bank as avaitable onder Law), the Bank & edending o exercise any or all of e poswers a5 proviced under section 1314) of the
Securitizalion and Reconstruction of Financial Assets and Erdorcemint of Secusity Inlenest Act 2002 (herginafter neferred 10 a5 “the Aet”). The detals of
the secured assel's miended to be enforced by the Bank, in the ewend of nor-payment af sscuned dabt by you are a5 under;

Facility SECURITY DETRILS
Eram Morigape of FlatNoF07 Seventh Floor Block-8, B & Land bearing revenue survey NoST/39, 57/3/2 T P Scheme Mo-57,
n

| Plot Me-83 of Mauje Narol city in - the distrct of Abmedabad admeswerng aboount 67 sq yards .6 56,02 50 mis in Vadca
Housing| Residency a1 Mouje Narol, Nrakrut Tawnship Road. Narol, Taluka-Narol Dist-Ahmedabad-362405. EAST : Flat No-B 710,
WEST- Akruli Township, MORTH- Flat Ne-B 704, SOUTH-Fal Mo :B706

Your atiention is bereby drawn invited In provisions of sub-22clion (8) of gectian 13 ol the Actin respect of ime ayailabile b5 you redeem e secined
AsselE,

Pluase take nofice that in larmes of section 13013} of the said Acl, wou shall nod, after receipt of this notice, transfar by way of sae, lkeasear otherwise (other
thanin the cedinary course of susiness| any of the sscured assets above raferred o, without proraritter: cansentaf the Bank.

i are also put on notice that ary contravention af this siatutary injunctpryrestraint, as provided underthe sald Act, s an affence

i for any resson, e secured assets am Soid or leased ouf in the ordingry cowrse of bugness, the sale procesds or income regizsd shall he
depositedtremitted willy'lo the Bank. You will ave 1o render proper account of Such reslimlicnincoeme

“We reserve our rights te enforce afber secwred assels,

Mease comply wih this demand under tes natice and avoid all unpleasantness. In case of nan-compliance, further nesdiul action will be resorted ta,
holding you lishle for all costs and consequences.

*This notice Is Issued withaut prejudice §o the hank takdng lega ctian bedore DRT Court, as the case may he,

Yours Faithiully,

AUTHORISED OFFICER (CHIEF MANAGER) For, Punjab National Bank

SMFG India Home Finance Company Ltd.

(Formery Fullerton fndia Home Finance Co. Lid,)
Conporale OR. ; 5 & 504, 5 For, G-Biodk, rsipre BRG, BRC Kain Fcad, Bandra Burls Complex, Bandra [E}, Mumbai - 400051

SMEG
Grihashakti

Mayi Snbs, Narya Vibem

| REN-14313F Keshod Jnagadh | Thausand Four Hundred Bohy
| Gujgral 362220 (Built up srea 328 | EightOnly)
56, L. and carpet area 720 sg 1)

Tweanty Thonsard Cinky)

Bomowen|s) / Damand Notlce Description of the Immovable |  Dale of Physical Posseasion Rasarve Price
Ez—ﬂﬂrf;ﬁ“flﬂl' Date and Amownt properly’ Secured Asset 18-Mie- 20023 Rs. 13,34.0000- (Rupess
i ors) 16-Dec-2022 Rs. 1,21,145- | Al tha part and parcel of e property [ Total Dutstanding Thirteen Laih Tarty Faur
L. Mr. Jaydesn Amrutal | {Rupaes Elein Lakh Twonly | Fropedy bearing land admeasrnd | ms On Date 4-Dec-2023 Thizusand Ordy)
Mubya | Ome Thousand One Hundred | 435 Sg. Fis., of City Sunvey 'Ward Ris. 14 83 3821 Earnest Maney
LMr. Aevrullsl Ranjbhai | Fomy Fae Only) { Mo 13. Gy Survay No- 16 of Pinees F rte-eﬂ Lakh B Dieposit (EMD)
Mubsa Bid Increase Amount | Fakal, Gujaral, india- 360005 (Buil [Rupess. Fou Lakh Dohiy e 130400
3. Haksji Sitvar - uparea admaastring 535 sq. ) Eight Thousand Threa Hundrad | Rs. [Fgpeeess
4.Mr=. Bhavanaban Ra.  25000¢- (Rupees Eighly T Drily) One Lakh Thity Three
Amnutbhai Mulya Tweienily Five Thausand Cinly] Thousand Four Hundred
[Preapect Mo §29999) Cnky)
1. Mr, Haynpafbhai 11-Jan-2023 Rs. 21 09,668 | Althat partand parcel ol the property | Daie of Physical Possession | Re. 0,75,0000- (Rupess
Diavjibheai Golrejia {Rupees Twenty Ore Lakh | Fiat Mo, 305, 3l Fiocn, Wath Bull U 26-How-2023 Kini Lakh Sevenly Froe
gﬁ:sﬁmhngnn ;:T:: ;I'Iu_':]lilsua'hl;l S Hurdnid i‘ g.rmi Ad Mea;u;;g E:: EE;-'.|.I'|. Lﬂéﬂ&;ﬁﬂmm Thousand Only|
Mavrestbal y Eight Only ) Swaminarayan Fam, Cky Suvey a Earmest Weney Depasil IEND|
bkt of Bid Incresse Amouni__|| 1% 73, 737, 738, 739, 740741, [ me. 23,68, 596k (Rupees Twerty Ees e
{Prospect No Hs. 200000 (Rugess | 12 Joavamagar, Swendrarager | Three Lakh Sixly Eight|Rs: 973000 [Rupses
iL10204451) el o | Gujerat, Incla, 363020, Thousand Five Hundrad Ninety | Nnety. Seven Thougand
Twanty Thousand Only) SinOniy) Five Hundred Ony]
1. Mr, Bharat Mavjbhai | 13-Apr-2023 Re. 15,37,192% | Alltat part and parcel of the peoperty Datn of Possassion s, 11,21, 000 | Rupesss
‘faEcya {Rupees Fiflean Lakh Thity | Fiat Ho-102, Carpal Area 412 5. FL 2d-Mow-21023 Ekve Lakh Twanty One
glh'l's..;.l'ﬂsz Eiranten | Seven Thousand Qnae El!|HefE||iI-|.|:|.I:l:EaEﬁ-?'5:| FIEFll:-m' T'ul,::l D#I,‘:Eﬂﬂﬂliﬂu - Thausand Onky)
aralinar Hundred Mirety Two Liniy| Fa. 1, Block &, Md Residency, F.abo | As On Date 4-Dec-2 [ Earrast Menay Dasasil (N |
{Prospect No T Tmeas o] 462 Hock Mo 74772, T No B8 F No | Rs, 15,89,661)- [Rupees Filleen [ noney Loposi FENE)
IL0307a24) W 20 Koesad Sural, Guana-J84 507 | Lakh Sidy Wine Thousand Sis “5-1-1_2-1“"-5'*‘9'959“
5. - I_H:I,I:IBBE. H.I"II:|IE|:|5I.I|:|I|.-.II'IHG1'|5'| Lakh TwedhveThousardne
| Twanty Fiva Thousand Only| Hundred Cnly)
1M Amitiomar | 15-May-2023 i_hl %l part and parcel of the peoperty | Dale of Physical Possession | Rs. 8,18, 000-
Ramakar Vana | R6. 885 812 [Rupsss Wing | BLOCK NO-286 | PLOT NO-602 | 2T=Nay=-2023 iRupaas Eight Lakh
;hnh.;erg-.mw Center | ;E-..l». Kirnety i Thg..:sﬂn:l Lﬁu‘;-:l I-r:a :}32 Euﬁ:i Eaﬁﬂ Mﬁea ;ﬂ “E'ﬂﬁim Sixteen Thousand Only)
uDEn ight Hundred Twedve Only) | 260 59, R, Super Buil-Up Are fi La Eernesi Depaclt FNE0)
Ramakar Sori Bid Increase Amount 1 24 It GOELLOHAM RESIDENCY | | Re, 12,24 881 (Rupees Twahe 'ﬁ"'mﬁg;'%%f"ﬁ“ﬁﬁ
ettty (B 2o (pee | LA PSS " SURAT ol ety o i B, 00, (e
Twenty Thousand Onky) !:GLIJ#RA-.IP-DLL?!BEBIIS Hundred Cina Onky) H?-ﬂ'udﬂnffﬁ
1. M, Kanaksich 0-May-2023 | &lithat partand parcal ofthe property | Dule of Physical Possession | Rs. 10, 000000/
?M?wn'ﬂrﬂm Ja:h.ab Ra. 965697 [Fupaes King : g R.hia ;ﬁ;-'lrﬁ '1':'2'1 i. F'aull:c Sg.ﬂ-n 26-Nov-2023 (Rupees Tenlakh Only]
nia Banakenh | Lakh Sidy Five Thousand 5w | Sice, Pl Noadti2 Land Areaf Togal Outstanding -
s Hundred Ninety Seven Onty | ﬁ.ﬁgﬂaﬂm?‘%&hgﬂ %amﬁtuﬁﬁ As On Dats 4-Dec-2023 E'T“:""“T“"P*:‘m
Prospecito - [ BRmerease Amounit | ares g Weasuing 506 Sqft Paky| RS- 1226488 [Be TERANE (Ripees
10947479} Rs. 20000/ (Rupees | South Sids Shravenchem-? Sociaty | (Rupeds Twehe Lakh Twenly Six .

1. &ir. Rajash Humer 20-May-2023 R, 1019677 Dete of Physical Possession

Al Il par and parcel ol $e propesty Rs. 7,309,080 (Rupses

Eushwaha {Fupees Ten Lakh Minsleen | Plal Mo 148, Land ani ddimaasrmg 2B-Haw-2023 Savan Lakh Thifdy Mine

2 Ny Bhisahi Thousand Sie Hundred | 432 53 fl, Super buit wp area | Total Outstanding Thousand Onlky)

B hmaka Servunly Seven Orily) somessuning 390 8. f, Seleable| As On Dabe 4-Dec-2033 Earmas Woney Denosit TR

{Praspect No a5 sy | rea admeasurng 259 5. Bt Mahek (o 39 43 7801 (Rurees Twahe, Manay Degoet SN

110253?53;. increase AMOUNL__J Rogidency-2, BIOCk-285, SWMEN.|| un Fortr Thiae, Thousand |RS: 739001 [Rupses
EE. EU‘.'ID_D.'- LFtu_:-eas Sayan E'Eg.:?r Road, Olead, Sural- | Su.n0 Hundred Fifty Only) Sevenly Thes Thousand
Twanty Thousamd Only) 354130, Gujarat, nda Mine Hundred Only)

Regd. ON. : Mech Towers, 37 Floor, Old Mo, 307, New Mo, 165, Poonarmalles High Road Maduravova, Chennal - 600 025
DEMAND NOTICE

UMDER THE PROVISIONS OF THE SECURITIZATION AND RECONSTRUCTION OF FINAMCIAL ASSETS AND
ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (“the Act™) ANDTHE SECURITY INTEREST (ENFORCEMENT)
RULES, 2002 (“the Rules")

The undarsigned baing the Authorized Officer of SMFG India Home Finance Company Ltd. (Formeriy Fullartan fndis
Homea Finance Co, Lid ) [herginatter referred to as SMHFC) under the Act and in exercise of e powers conlermed under
Sachion 13 [12] of the Acl read with Hula 3 issued Demand Malice(s) undar Section 13(2) ol the Acl, calling upon B lollowing
porrowar(s) o rapay the amount manBionad in respaclive nolicals) within B0 days from the date of recaipt of tha sid nolica. The
undarsigned reasonably believes thal borrower(s) isiare aepiding tha sanvice of the Demand Molice(s), tharafora the service of

ofica is being effactad by affixation and publication as per Rulas. The contants of Demand Motica(s) are axdracied herein balow ;

U
SALE OF ASSET

E-auction sale notice for sale of immovable assets under the securitisation and reconstruction o
financial assets and enforcement of security interest act, 2002 under rule 8(5) read with proviso to
rule 9 (1) of the security interest (enforcement) rule, 2002.

Notice is hereby given to the public in general and in particular to the borrower (s) and guarantor (s)
that the below described immovable property mortgaged/charged to the secured creditor, the
possession of which has been taken by the authorised officer of Fullerton India Home Finance
Company Ltd (hereinafter referred to as " FIHFCL"), pursuant to the assignment of debt by
FIHFCL" in favour of Kotak Mahindra Bank Ltd.(KMBL), the property will be sold on “as is where
is”, “as is what is”, and “whatever there is” basis on 03-01-2024 between 12:00 pmto 1:00 p
with unlimited extension of 5 minutes, for recovery of Rs.15,31,702/-(Fifteen lakh thirty ong
thousand seven hundred two only) as of 12.12.2023 along with future applicable interest il
realization, under the Loan Account No. 600407510271716, due to the Kotak Mahindra Ban
Ltd., secured creditor from Sanjay V Agravat, Diptiben Agarvat Pintu Vinodray Agravat & Dharabe
Dineshbhai Lashkari. The reserve price will be Rs.11,00,000/- (Rupees eleven lakh only) and thg
earnest money deposit will be Rs.1,10,000/-(Rupees one lakh ten thousand only) & last date fg
submission of emd with kycis 02.01.2024up t0 6:00 p.m. (IST.)

Property Description : - : All that piece and parcel of property bearing Sub Plot No. 211/4 alon
with construction thereon, area admeasuring 39.96 sq.mtrs situated on Plot No. 23/2
admeasuring 58091.51 sq. mtrs. bearing R.S. No. 18-19 Paiki, Vibhapar Village, In Jamnagar Cit
On Jamnagar - Rajkot Highway Near Subhesh Bridge within limits of Jamnagar Municipd|
Corporation, Gujrat. Demarcation of the mortgaged property: North: Sub Plot No. 211/5, South}
Sub PlotNo. 211/3, East: 7.50 mtrs Wide Road, West: Plot No. 225 And 226.

The borrower’s attention is invited to the provisions of sub section 8 of section 13, of the act, i
respect of the time available, to redeem the secured asset. Public in general and borrowers i
particular please take notice that if in case auction scheduled herein fails for any reaso
whatsoever then secured creditor may enforce security interest by way of sale through publi
auction.In case of any clarlﬁcatlon/regwrement regarding assets under sale, bidder may contactt
Mr. Akshit Solanki (+91 6394015464), Mr. Rajender Dahiya (+91 8448264515).

For detailed terms and conditions of the sale, please refer to the lin
https://www.kotak.com/en/bank-auctions.html provided in kotak mahindra bank website i.el
www.kotak.comand/or on https://bankeauctions.com

=

VARACHHA BRANGH, SURAT

Hopo s wils dizSan

ke el  POSSESSION NOTICE
@ CENTRAL BANK OF IND 1A e o suisr i s—,

Whareas, the Authonzsed officer of the Central Bank of India, Varachha
Branch wnder the Securitization and Raconstruction of Financial Assets and
Enforcement of Security Interest Act 2002, and in axercise of powers conferred undar
Saction 13 (2] and 13 {12) read with the Rula 3 of the Secunty Interest (Enforcement)
Rules 2002 issued a dermand notice dated 04.03.2023 calling upon the bormoweer Mr,
Pankajbhai Bhailalohai Patel |Borrower], Mr. Bhailal Desibhai Patel (Co-
Barrower] to repay the amount mentioned in the notice being Rs. 19,932,433/
{Rupees Mineteen Lakh Minety Two Thousand Four Hundred Thirty Teo Only)
[which represents the principal plus interest dus as an the 04032023, plus intarast
and ather charges from 04032023 1o till date withen 60 days fram the date of receipt
of the said naotice.

The Bosrowwer having faided to pay the entire dues of the bank, notice is hereby
givan ta the bomaweer, tha Guarantar and the public m general that the undersigned has
taken Physical Possession of the property described herein betow in exercise of
powers conferred on hinvhear under section 13 (4) of the saed act, read with Rule & of
the Security Interast (Enforcement] Rule 2002 on this 13" day of December 2023.

The Barroweer and the Guarantor i particular and the public in genaral is hareby
cautioned nat to dagl with tha property and amy dealing with tha property will be
subject to charge of Central Bank of India for the amount of Rs, 19,92 4325 [Rupees
Mineteen Lakh Ninety Two Thousand Four Hundred Thirty Two Only) {which
represents the principal plus interast due on the 0403202 3), plus interast and other
charges from 04/03/2023.

The Barrmerer's attantion is invited fo provisions of sub saction (8] of Section 13
of the SARFAES] Act, inrespect of tirme availzble, o redeerm the secured assels.

Flot Mo. 54 |0 Typel, Adm. B0.77 sq. Mirs. [as Per EJP Villege Foom Mo, 7012,
Block/Survey No. 19540, Adm. 60.77 Sq.Murs.) With Proportionate Undivided
Inchoate Share of Read and C_0LP adm 42.22 Sq.0Mirs. In Sahjanand Watika Sociaty,
with all appurtenances Pertaining Therets, Standing on Land Bearing Revenue Sunvey
Mo. 11, Block Mo. 18, Lying, Beng and Sriuated at, Vill: Valanga, Tal: Kamea), Dist: Surat
Sub-Dist: Kamrej, Bownded by ;- East : Plot Mo. 69, Weast @ Society's Road, North :
Flat No. 53, South : Plot Ma. 55. Authorised Officer,
Date : 13.12.2023, Place : Surat Central Bank of India

wxg

ASIRVAD MICRO FINANCE LTD

CIN U65923TN2007PLC064550
9th and 10th Floor, No 9, Club House Road, Anna Salai,
Chennai 600 002. Tamil Nadu.
Tel:044-42124493

GOLD AUCTION NOTICE

The borrowers, in specific and the public, in general,
are hereby notified that public auction of the gold
ornaments pledged in the below accounts is proposed
to be conducted at the following branches on
02/01/2024 from 10.00 am onwards. The auction is of the
gold ornaments of defaulted customers who have failed
to make payment of their loan amount despite being
notified by registered letters. Unauctioned items shall
be auctioned on any other days without any further
notice. Change in venue or date if any) will be displayed
at the auction centre and on the company website. The
details given below are in the order of Branch Name,
Loan Number.

List of Pledges:-

GUJARAT, AHMEDABAD, NAROL GL, 342370700000009, 0043,
342370730000019, NAVA NARODA-AHAMEDABAD GL, 342610700000007,
Persons wishing to participate in the above auction shall
comply with the following:-

Interested Bidders should submit Rs. 10,000/~ as EMD
(refundable to unsuccessful bidders) by way of Cash on the
same day of auction. Bidders should carry valid ID card/PAN
card. For more details, please contact 8149752363

Authorised officer

Asirvad Micro Finance Ltd.

5l Loan Account No. & Hame of the Borrower | Diate of Demand Nofice

Na. Co-Borrowers Property Holders as the case may be Lis. 13 () & Total OFs.
LAN | BIO23801 1101045 Dialed : 25.11,2023
1. Ashok Ayre 2. Roshanl Ashokbhal Ayare Rs. 9,70,417.12

iRs, Mina Lakh Saventy Thousand Four
Hundred Seventesn Paisa Tashe Only)

Add. : (Sr. No. 1 & 2) 85, Bhara Magar, Upp. Sugar Factory, Sachin, Surat City,
Surad Padsana - 394305, Property Add :- Plot Mo. 11, Radhika Residency, Bazida
Arya Residancy, Bahind Mabavesr Besidency, Near Karsli Lake, Mola-Hansl a5 on 20.11.2023

Head, Sub-Distinet-Palsana, Lisirict Sural - 394310, HPA Dale : 05.11.2023

Descriplion Of Secured Assels / Morlgage Propaerly | Tha Properly Beanng Plot No. 11, As Par Passing Plan Admeasunng
40,18 S M5 & A5 Par Sida 40,13 Sq.Mis, Along With 25.50 So.0M3s. Undindad Share In Tha Land OF Aoad & C. OUF In “Radhika
Residency” Situate Al BlodoRevanue Survey No, B304, Admeasuning He, aare 4-55-45 Sg Mtz |, e 45545 Sq.M1s. of Moje Yillage
Kareli, Ta. Palzana, Dist. Surat, Bounded As ;- East ; Scaety Road, West : Society Road, Morth : Plot Mo 12, Souwth 2 Plot Mo 19,
LAN : B00208810585710 Daled : 25.11.2023

1. Kailash Rodage 2. Anjanaben Kailash Rodage Fis. 5,52,148,13

Add, : (Sr. Ho. 1 & 2) 324, Mani Magar, Navagam Dindofi Surat, City Udhana) (Rs, Five Lakh Fifty Two Thousand One
Mr. Anganwadi Dindali, Surat - 394210, Property Add : Flat Mo, 202, 2 Foor|  Hundred Forty Eight Paiss Thirtean
Gajanan Palaca, In Shiv Residancy, Vibhag 1, Mr. Tantthaiya Railway Crossing, Cinfy) a5 on 20.11.2023
Tanbthansa Sanks Hoad, Palsana Talukas, Dist, Sural - 394305, HPA Dale : 05.11.2023
Description Of Secured Assets [ Mortgage Property : Tha Property Baaring Flat Me, 202 On The 2+ Floor, Admeaswning 3943
5005, Built Up Area, Along With Undividad Share In The Land of "Gajanan Patace of Shiv Residency-1" Situeied A% Raveniue
Sunvey Mo, 36401, B, Block Mo, 315 Paki Flol No. 1 Admaasunng 5232 5q.Mis & 70,73 5005 Land, Tolal Adrmeasuenng 123.05
So.Mis, e 14T AT Sgyard, of Moje Villege Tatithaiva, Ta. Palsana, Dist, Sural, Bounded As :- East @ Open Space, West : Flat No
203, Horth : Passage / Flal Ko 201, South : Open Space.

1.8, Sund Pradhan | 17-May-2023 Re. 1065247 | Akt part and parcalafthe property | Date of Physical Possession | Ra. 7,30,0000 (Rupess

2 s Rajgswan {Fupees Ten Lakh Sidy Fae | Flot Mo, 265, Mahak Rasidency-2 28-Mow-2023 Sewen Lakh Thidy Kine
Fradhan Theusand Twa Hundeed Fory | Land Area 422 50, fi., Super Bult-Up | Total Outstanding Thousand Only)
‘PM!F‘C‘ Na L] E-|"|_||'_| Ares Fa 84. M., Caleable Area F75 A On Dabe 4-Dec-2073 —EIW
Li UEiHiUE:I Bd Increase Amournt 84, N., Zwwan, S?EFJ'. Eugar e Rs. 12.513‘”' I'HIIPE!’!’S Tusthie ,
(v 200000 (Ruoeee | b, Sural, Cujarad, inda-S041301 | akcn Winety One Thousand Eight | B3 T390~ [Rupess
Rs, 20000/ (Rupens | jiwmaadmeasuring 25050 f) Fund teed F ety Mine o Seventy Thres Thousand
T e Forly )
Twanty Thousand Only| hine Hundrad Onky)
1. Mr, Kamiesh 13-Bep-2023 { Allinat partand parcel of the property Date of Possession R 20,02 00~
Chandubhai Vasawa Rs, 10,06, 085, (Rupees Ten | FLAT MOO1Z 2D FLR, ARISTD 23-Maoy-2023 (Fugpess Twenly Lakh
2 Mir. Chandubhal Lakh Six Thousand and | AFPARTMENT, DEVELOP ON| Total Qutstanding Twa Thousand Cink)
Sharbha Vasava Eighty Five Cinfy) | LAMD BEARING RS 589 PAIKI| As On Dabe 4-Dec-2023 [ EarmestWaney Deposil V0]
Chandubhai Yasans . . ANC. 11812 1TS C5 ND. 3005 OF | Twarsy Eight Thousand |RS. 280,200 [Rupees
4. Chandubhai Rs. 25,000- [Rupess | \ILLAGE KASBA  ALKAPURI NR | FourHundred Filfty Three Onty) | W0 Lakn Twe Hundred
Shanubhal Vaseva Twanty Five Tnousand Only) | POST QFFICE, VADODARA ’ Lok
{Prospect No | GUJARAT, INDiA, 390030 AREA
IL10307796) | ADMEASURING T70 50.FT)
Diate of Inspection of property EMD Lasd Dage Diartei Time of E-Auction

A0-Jan-2024 11:00 hrs -14:00 hirs. 12-Jar-2024 &l § pm. 16-Jan-2024 11200 hrs.-13:00 hrs.

Mode Of Payment := EMD payments are [0 Do made vide anine made orly, To make ponroeis you have 13 visl hitpsUweew, iiflonehomecom and peny

i link avaiable for the properdyf El:l:un:dﬁ.swlwlrr R ! ; :
Male; e Bnk for gach prapefy’ Secured Asset 5 dillenend, Ensune aneusing link ol the propery Secunsd Assal youinlendia wide publicausion
For balance T, ame of the Accour- BFL Home

succasiul bid, hes i r:-;:'lgq RTESMEFRT, The aounls detals ane as iolles: &)
Fimance Lid., b) Name of the Bank:- Standard Cha Bamk, c) Account No:-2802873xxxxe  followed by Prospact Number, d} IFBC Code:.
SCBLOUIE0M, ] Bank Address: Standard Chartered Bank, 50 M.6. Road, Fort, Mumbai-400001

Terms and Canditions:-

1. Farpaticpaing ina-auction, imending bidders required to regiater theirdelais with e Sendce Provider htpa:\waw. [iflonehvome.com wel in advance
ared heas 1o creale the bogn account u:-ﬁn IC: and pasewond. Eianding badders have bo submi( sand their“Tender FORM® along with the payment details
bowands EMD, copy of the KYC and PR card atthe above ment ranch Cfice.

2. Tha bidders shall imprava their affer in multiple of smount mentioned under tha cakumn “Bad Increase Amount™. Incasa bid is placed in thelast S minules of

tha dicsing time of the auction, fha closing Sme wil automatically getextendad for §minutes

Tha successiul bidder should depcgit 2555 of $he bid amaunl (aler adjusing EMD) wilhin 24 Rours of T “Tﬁlamc of hid price by the A0 and he

bearcr T5% af b bid amounl witkin 15 dys ram the dide af confirmation of Fri Ery The secursd credilon deposil and payment shal be in the

pgried mods of peryrenl,
i purchaser bes o bear the oesa, applicable stamp duty, fess, and ary cther statutary dues ar othes dues ike munidpal tay, elecincity changes, land
ard allother incidentsl cosls, changes including all taxas and rates oubpens relating to fe property.

Bidders are advised to go through the wabste hikps: Mwaw. liflorehome.com and Mma:.'."mw.llﬂ'.mwhnrm-luans.'r:rupartirs—!ur-auu:llm far

dedaled janms end conditons of auction sak & auction appfication form befiore submitting theer Bids foriaking part in fhe e-auchon salke proceedings.

Fardalaits, halp procedune and onfine raining an e-auchon prospecive biddars may contact the senvice providar E mail I0:- augiion higil.com, Suppart

Haipling Mumbars @ 1800 2672 499,

T, Farary queryrelaled o Propery detals, I|'5|E'4.~|:Ii:||| of Py Iy and Ordine Bed @l call IFL HFL 408 free no, 1800 2672 298 from 09:30 brs 8o 18:00 hes

Bebaeen Manday (o Friday arwrile fo email; - aucliun.ﬁil Lo

B, Rotce s hereby given |0 abaove s5d barowers 10 coliecd the household arficies, which were hing in e secured agsed al the irme of taling phyaical

pasionwitfiin 7 days, otrenwise IFL-HFL shall not be reaporeibla for any laszof propery under fie cecumslances.

9. Further the notics i hereby given bo the Bormowenls, tha in casea they fail o collect e above 2aid articles same shall be sold in aceardancs with Law.

10, Inc=se of defaultin paymeant =l ary staga by the succasshiul ddar ! suction purchaser within tha sbove sligulated ime. the safewil be cancelisd and the
amaunt already paid wall ba fodeitad imcluding EMD) and the o will b2 again puttosale

11 A0 restaervies the righls ka r.nﬁlpl:ne_*.'{anx! a wary T lerms and fiom al erderasctian withaul assoring any reson thinsal, In s al any dspulein
terclar uction, e deciisn ol ol IFL-HEL wallbe final

at

L

LAN : 60020751024 7524

1. Hilesh Jayantikxhai Rathod 2. Sejalhumari Jayantibhai Mabyavanshi
3. Jayantibhai Laljibhai Rathod 4. Padmaken Jayaniibhai Rathod

3 |Add. : (S No. 1, 2 & 3) B 51, Heavy Water Colony, Nr. Jall Gompound,
Dantestwar, Vadodara Pratag Napar, Vadodara Gujarat - 395004, Property Add
Plot Mo, 45 & 48, Shree Shivam Azsocated, Biock Mo, 305/8, Moje Village Baben,
Ta. Bardoli Sural, Gujarat - 384601,

Description Of Secured Assets / Mortgage Property : The Properly Beanng Fiof Mo 45 & 46 Tolally Admeasunng 125000 5q.
Fls. Le 116,18 5q.Mls. In "Shrea Shivam Associaled” Sitafed Al Block Mo, 205/8, Moje Village Baban, Ta Bardoli Sural, Guaral
Bounded As - East @ Plol Mo 85 & 55, West @ Inlernal Boad, North | Inlarnal Boad, South @ Plal No, 47

The borrower(s) are hereby advised lo comply with the Demand Motice(s) and to pay the demand amount mentioned
therein and here in above within 60 days from the date of this publication together with applicable interest, additional
interest, bounce charges, cost and expenses il the date of realization of payment The borrower(s) may nofe that SMHFC
5 a secured craditer and the loam faciity availed by the Borrower(s) is a secured debt against the immovable property’
properlies being the secured asset|s) mortgaged by the borrower(s]. In the event borrowern(s) are failed to discharge their
lizbilities in full within the stipulated time, SMHFC shall be entifled fo exarcise all the rights under section 13(4) of the Act
io fake possession of the secured assetsis) including but not imited to transier the same by way of sale or by invoking
ary other remedy available under the Act and the Rules thereundear and realize payment. SMHFC is also empowered to
ATTACH ANDYOR SEAL the secured assets(s) before enforcing the right 1o sale or transfer. Subsequent to the Sale of the
secured assets(s), SMHFC also has a right to initiate saparate legal procesdings to recover the balance dues, in case the
value of the mortgaged properties is insullicien to cover the dues payable to the SMHFC. This remedy i in additions and
independent of all the other remedies available 1o SMHFC under any ather law.

The attention of the borrower(s) iz invited to Section 13(8) of the Act, in respect of time available, to redeem the secured
assels and further to Section 13(13) of the Act, whereby the borrowar|s) are restrainedprohibited fram disposing of or
dealing with the secured asselis) or fransferring by way of sale, leage or otherwise (other than in the ordinary course of
buginess) any of the secured assetis), without pricr written consant of SMHFC and non-compliance with the abowve is an
oftence punishable under Section 28 of the said Act. The copy of the Demand Mofice i available with the undersigned
and the borrowar(s) may, if thay so desire, can collect the same Irom the undersigned on any working day durmg normal
office hours.,

Dated @ 25.11.2023
Rs. 7.84,833.10
{As. Savan Lakh Eighly Four Thousand
Eightt Hursdrad Thirty Thraa Faise Ten
Canity) &5 on 20,11,2023
HPBA Date : 05.11.2023

Sl
Authorized Officar, SMFG INDIA HOME ANANCE COMPANY LIMITED
(Farmery Fuilarian incla Horme Fnance Co, Lfd))

Place : Sural, Gujanat
Date ; 13,12.2023

STATUTARY 30 DAYS SALE ROTICE UNDER RULE B (6] OF THE SARFAES! ACT, 2002

The Borrower are hereby noffied i pay b sum a3 menbioned ahove along wilh upia dafed interast and ancllany experses badore the dale of Tender'Auction
failing which e propesty will be auclionediscld and balance duss if ary will be recovensd with inlarest and cosl.
Place ! Gujara’. Dake @ 15-Dec-2023 Sdb-Adhorised Officer, HFL Home Finaros Limilsd
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financialexp.epapr.in

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
APODIS HOTELS & RESORTS LIMITED

OPERATING IN HOTEL INDUSTRY AT AHMEDABAD

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1] Name of the corporate debtor along| Apodis Hotels & Resorts Limited
with PAN & CIN/ LLP No. CIN: U55101MH2008PLC200363

2| Address of the registered office Office no. 408, 4th Floor, Metro Avenuepereira Hilf
Road, Andheri Kurla Road, Andheri East, Airpor
(Mumbai), Mumbai, Maharashtra, India, 400099

3! URL of website NA
Motera, Ahmedabad

4 Details of place where majority of fixed
assets are located

The hotel has 100 room capacity along with

5] Installed capacity of main products/
restaurant services.

services

6. Quantity and value of main products/
services sold in the last financial year

a) 1,06,43,657.00 as per the audited balancq
sheetof2021-22.
b) 2,11,10,317.00 as per the provisional balanc
sheet of 2022-23.

7| Number of employees/ workmen 25 (inclusive of permanent and temporary employees)|

8| Further details including last availabli For further details write an email to
financial statements (with schedules) oftwo Cirp.apodis@gmail.com
years, lists of creditors are available at URL]

91 Eligibility for resolution applicants under | For detailed EOI and eligibility criteria, pleas
section 25(2)(h) of the Code is available at write an email to cirp.apodis@gmail.com

10| Last date for receipt of expression of interest 05.01.2024

11} Date of issue of provisional list of 10.01.2024
prospective resolution applicants
19| Last date for submission of objections to| 15.01.2024
provisional list
13| Date of issue of final list of prospective | 25.01.2024
resolution applicants
14| Date of issue of information memorandum, 30.01.2024
evaluation matrix and request for resolutio
plans to prospective resolution applicants
15| Last date for submission of resolution | 29.02.2024
plans
16 Process email id to submit Expression of Interest cirp.apodis@gmail.com
SD/-
IP Megha Agrawal

Date: 15.12.2023

Place: Nagpur

Resolution Professional

For Apodis Hotels and Resorts Limited
IBBI/IPA-001/IP-P01456/2018-19/12272
AFA valid up to - 02.10.2024

Email: cirp.apodis@gmail.com
Registered address: - 001, Shivranjini Apartments in

Circle of Congress Nagar Garden, Congress Nagar, Nagpur - 440012,

Y

. Ahmedabad
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